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{e) if s0, the results thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ XHAN) - (a)
Yes, Sir.

(b) and (c). The local police have
registered a case and 1t is still under in-
vesiigation.
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Strike in Indian Iron and Steel
Company, Barnpur

4953 SHRI MANORANJAN
HAZRA Wil the Minsster of STEEL
AND MINES be pleased to state

(a) whether the attention of Govern-
ment has been drawn to the one-day token
strike of the CITU-led United Contractors
Workers’ Union of Indian Iron and Steel
Contpany, Burnpur

(b) if so, the reasons for the strike
and

(c) the steps taken by Government n
the matter ?

THF MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) (a)and
(b). The Indian Iron and Stes] Company
have reported that a stnke was called by
the CITU afihated United Contractors
‘Wotkers’ Union of IISCO on 3-6-71 over
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their demand for absorption of contrac-
tors’ labour on the Compsany’s roll and
payment of the same minimum wage of
Rs 240/- per month to contractots’ labour
as had been 1ecommended for the
Company’s employees by the Jomnt Wage
Negotiating Commttee,

According to the plant management,
there was almost normal work m all the
departments of the plant

A mixed viowd of Company s employees
and workers of sume contractors, number
ing aboul one hundied n all v reported
to have staged a demonstration for about
an hour in front of the General Manager's
Office

(c) Tt wasfor the Plant management
to take such action was considered
necessary

Development of Milk Industry

4955 SHRIINDLR ] MALHOTRA
Will the Minsster of AGRICULTURE be
pleased to state

(a) the 1esearch and development
Programme of the Government for deve-
lopment of mlk industry and official
bodies connected therewith end the out
line of programmes and progress atlaned
and

(b) the methods evolved for collection
and utilisation of surplus milk and factli-
tie s offered therefor ?

THE MINISTER OF STATE IN THF
MINISTRY OF AGRICULTURE (SHRI
SHFR SINGH) (a) In the ficld of dairy
research, substantial work has been carried
out 1n the erstwhile Tndian Dairy Reseaich
Institute, Bangalore, which was established
i the year 1925  In consonance with the
development programmes taken up i the
successive Five Year Plans, research ach-





